Title: Regarding receiving banned drugs by the sportsmen of India.
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MR. DEPUTY-SPEAKER: Nothing will go on record.
(Interruptions) *

MR. DEPUTY-SPEAKER: | told you that. It cannot go on record. It is referred to the JPC. The UTI matter is referred
to the JPC.
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MR. DEPUTY-SPEAKER: What the Government of India has to do? You ask this.

SHRI KIRTI JHAAZAD : Yes, | want him to give an answer because it is a very important matter. It is a national
matter with international ramifications. Sports persons understand everything.
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MR. DEPUTY-SPEAKER: In 'Zero Hour', you cannot compel the Government to give a reply. | cannot compel them.
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MR. DEPUTY-SPEAKER: The House stands adjourned to meet again at 2.00 p.m.

1334 hours

The Lok Sabha then adjourned till Fourteen of the Clock.

1403 hrs
The Lok Sabha re-assembled at three minutes
past Fourteen of the Clock.
(Shri P.H. Pandiyan in the Chair)

MR. CHAIRMAN: The House will now take up matters under rule 377.



